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(i') ALLEGED SHORTAGE OF STORES
AFFECTING '} ELECOM. FACILITIES IN
RURAL AREAS.

PROF. NARAIN CHAND PRA-
SHAR (Hamirpur): The serious short-
age of stores has adversely affected
the expansion of telecom network in
the rural area of the country. Ac-
cording to an assessment 75 per cent
of the total population of the country
which lives in the rural area has only
6 per cent of the existing telecom
facilities. The shortage of essential
items like stalks, brackets, and other
line material have held up a number
of projects. Thus, while in reply to
Unstarred Question No. 1947 dated
20th July, 1982, the Hon’ble Minister
of State for Communications, has



